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DevelOPmept 01 more spota In sat· 
ptada BUls at Mabarashtra 

1507. SlIRI VIJAY N. PATIL: Will 
the Minister of TOURISM AND CIVIL 
AVIATION be pleased to State: 

(a) bow many hot-streams, wi th 
beautiful mountains at the back .. 

ground have been developed as 
tourist centres; 

(b) have Government decided to 
develop some mOre spots which are 
situated in the Satpuda Hills of 

Muharashtra; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
'MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHRl KARTIK ORAON): 
(a) Nc"lf.! so far il the Central Sector. 

(b) No Sir. 

(C) DOes not arise. 

Demand from income-tax payers for 
raising minimum taxable limit 

1508. EHRI VIJAY N. PATIL: Will 
the Mlr .. i:.:.ter of FINANCE be pleased 
to state 

(a) whether it is a fact that there 
is demand from the income tax 
payers that the mInImum limit of 
tC)xable income be raised upto 20,008 
rupees per annum; and 

(b) if ~o, whether Gov2rnmE'nt pro-
POse to consider the demand and raise 
the limit frem Rs. 10,000 to Rs. 20,000? 

THE ""'1INISTER OF STATE IN THE 
HINISTRY OF FINANCE (SHRI JA-
GANNATH PAHADIA): (a) Yes, Sir. 
The Government have received some 
i~uggestions for raising the exemption 
llmit in respect of personal income-tax 
to Rs. 20,000. , 

~ 
(b) The Government's reaction and 

ther suggestions relating to taxation 
rOlicies will be reflected in the regular 
BUdget. 

Trade between IDdia aDd Hu~ary 
I 

1509. SHRI SHIV KUMAR SINGH: 
Will the Minister of COMMERCE AND 
CIVIL S"(TPPLIES be pleased to state: 

(a) whether it is a fact that the 
Foreign Minister of Hungary who 
recently vk;ited India had discussion 
with him for boosting the trade bet-
ween the two countries; 

(b) if so, the outcome of the dis-
CUSSIon about the import and export 
of commodItIes and the extent to 
which India will be beneficiary; and 

(c) the total amount for which the 
trade agreen1cnt has been reached? 

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND STEEL 
AND MINES (SHRT PRANAB MU-
E .. HER.Jr ... E): (a) Yes, Sir. 

(b) Although the Hungarian Foreign 
"'I'Iinister's visit waR primarily in the 
J.aturc of a courtesy call, opportunity 
v.. as taken to mak<: a general review 
of Jndi-Hungarian trade. 

(C) No Trade Agreement was con-
cluded during this visit. 

Impact of import of oil on foreign 
exchange 

1510. DR. FAROOQ ABDULLAH: 
Will the Minister of FINANCE be 
pleased to state: 

(a) whether the working group of 
energy policy hus warned that conti-
nued import of oil will lead to neRr 
bankruptcy of foreign exch.ang{" in 
2000 A D.; 

(b) if .,0, whether it is also a fact 
that foreign exchange reserves are 
fast depleting; 

(c) the reasons ""hich have led to 
this position; 

(d) what steps are being taken to 
improve the foreign exchange; and 

(e) what it; the positiOn of foreign 
exchange at present? 
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THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI JA-
GANNATH PAHADIA): (a) The Work-
Ing Group on Energy Policy has, b.as-
ed on certain assumptions rega rding 
growth rates of population and the g-2--
neral economy ane keeping in view !the 
likely le-vels of domestic production ~f 
oil, estimated that if policy measures 
to restrict oil corisumption were no,t 
taken the expenditure on imports 0:t 
oil by the end of the fiscal year 2000-01 
rr .. ight reach a level close to 75 per 
cent of India's total export earnings. 

(b) and (e). There has been some 
decline in the foreign exchan.e;e re-
serves (excludine Gold and Special 
B'rawing Rights) during the past few 
I'10nths. The foreigr exchange reserves 
(exclud:ng Gold and Special Drawing 
njghts) were Rs. 5307.48 crores as an 
i4th March, 1980 as compared to the , 
figure of Rs. 5635.90 crores reached :n 
September, 1979. 

(c) The changes ir. foreign exchange 
reserves are the net outcome of India's 
transactions with other countries, lhe 
details of which would become av~i1-
able only with the compilation 01 b:il-
~'.nce of payments statistics by the Re-
s€.rve Bank of India. 

The l...:!oad indications, however, are 
that th~ modest decline in foreign ex-
change reserves (excluding Gold and 
3pecial Drawing Rights) over the vast 
few months \vas due mainly to the lar-
ger trade deficit brought about, on the 
orie ha,d by the sluggish growth in ex-
perts 1!1(J on the other, by the subs-
tantial increase in the import bia as a 
result of large imports of intermedi-
ates and raw materials, ib_;;ms -'.)f mass 
consumption like edible oils and abnor-
rr~al i'1cr'c3se in th(' international pri-
ces of crude oil and petroleum pro-
ducts, fertilizers. non-ferrous metals 
etc. 

(d) r;:-'he substantial increase in the 
~mport bill was partly due to external 
{?ctors like steep increase in interna-
tional prices of crude oil, petroleum 
product~. fertilizers. etc. Concerted 
-:;teps are being taken to improve the 

l-'erforrr.ance of major sectors like cO'-ll,. 
crude oill, power and the general infra-
structure in the country with a view to 
irr.lproving domestic production and re-
cueing, to the extent possible, import 
requirements. Efforts are also under 
way to step up export performance ~n 
several sectors. 

Income tax raids On houses ot fishery 
owners in and near Calcutta 

1511. &HRI INDRAJIT GUPTA: Wia 
the Minister of FiNANCE be pleased to-
state: 

(a) whether the Income Tax autho-
rities carried out a series of raid,s on 
houses of several fishery owners in 
and near Calcutta on 5th February,. 
1980; 

(b) whether 1 arge sum3 of unacco-
unted money were seized during the 
raids; aDd 

(c) the names of the fishery owners 
involved in the raids? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI JA-
3ANNATH PAHADIA): (a) Yes. On 
5-2-19SI) searches were carried out ill 
thp houses of two groups of fishery 
C .vners iu Calcutta. 

(b) Luring the cOurse of the raid, 
prima. facie, unaccounted cash amount-
ine- to lis. 3,62,000' and jewellery wo::thJ 
Rs 15 i~khs have been seized. 

(c) The names of the persons involv-
ed in the searches are: 

(1) Sal·kar Grouv 

S/Snri Samir Kumar Sarkar, I Pra-
bir ~ lmar Sarkar. Pradip Kum-lr 
Sarka r Mihir Kumar Sarkar, Pulak 
Kum~~ SarkarI Kumari Hashiratli 
Sarkgr Shrimati Chhabirani Mitra 
and Shrimati Shanti Bose (Sark~t"). 

(2) N .l~~kar Group 

S/Shri Amal~ndu Sekhar Nask.:lt',. 
Bimal.endu Sekhar Naskar, Naben~u 
Sek}-Iar Naskar, Purnendu Sekhar 
Nask~r, Ardhendu Sekhar Naskar, 




